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12.95 hes. taken a5 read, The hon, Member may ask

CALLING ATTENTION 7O MATTER OF
URGENT PUBLIC IMPORTANCE
Rarexren sansms oF tas Govanamwr To
OOMPLETE FARAKEA BARRAGR AS SCHEEDULED

MR. SPRAKER : We now take up the
call-attention. Mr. Samar Guha.

SHRI SAMAR GUHA (Contai) : Before
1 cail the attmtion of the Mioister, I want
o tall you, Sir, chat 1 am in agrecnent with
the members of Opposition to leave the
House. But since the Farakka issue s & very
vial and important ome, affecting a large
soction of our nation, while sssocisting mywelf
wholly with the Opposition's dochsion 0 leave
the House, I have to reemin in the House to
call the attention of the Minister and the
House,

! call the attentivn of the hon. Minister
of lerigation and Power to the following mat-
ter of urgent public importance and request
that he may make a statement thereon t—

“Reported failure of the Goveroment
to complete Farakka Barrage project as
scheduled and assuring discharge of ades
quate quantum of Ganga water through
the feeder canal into the river Hooghly.”

THE DEPUTY MINISTRR IN THE
MINISTRY OF IRRICATION AND PO-
WER (SHRI B N KUREEL) : The main
objectave of the Farakka Bareage Project is to
provide regulated upland  discharges into the
Bhagiwrathi-Hooghly system in order to bring
about impruvement in the navigability of the
Hooghly for the preservation of the Port of
Calcutta. For this & barrage acrom Ganga
and a Feeder Canal to carty the waten w
Bhagiratht and other ancillary works were
sanctioned in 1960, Rxpraditure sanction
was given in 1962, The barrage work was
sarted carly in 1963, Barmagr and Canal
works were originally scheduled to be come
pleted by Juse, 1971, The present position
u that Farakks Barragr and most of the an-
cillary works were completed by July, 1971,
Mhe railecumerond bridge over it has also besn
tompleted and this has provided rail and
coad haks to North Bengal . . .

SHRI SAMAR GUHA 1 We have aiready
Rot & copy of the statesaent. Why should he
rrad aut the whols statement, 8ie ?

MR. SPEAKER : The statement has ale
Trady beoa sent 1o the members. #& maay be

the question.

SHRI B, N. KUREEL: I heg to lay
the Statement on the Table of the House,

Stotement

The main objective of the Farakka Bar-
rage Project is to provide regulated upland
ducharges into the Bhagirathi-Hooghly system
in order to bring about improvement in the
navigability of the Hooghly for the preserva-
tion of the Port of Calcutta. For this & barrage
acrom Gangs and s Fecder Canal to carry
the waters to Bhagirathi and other ancillary
works were sanctioned in  1960. Expenditure
snction was given in 1962, Tbhe barrage
work was started early in  1963. Barrage and
Canal works were originally scheduled to be
completed by June, 1971, The present posi-
tion is that Farakka Barrage and mwost of the

ancilary works were completed by July, 1971,
The rall-con-rond bridge over it has abo
been completed and this has provided rail
and road Links to North Bengal,

The Peeder Canal is one of the largest and
difficult constructions in the world having a
bed width greater than even the International
Suex Camal in Egypt. The work on the canal
was started in 1965 and has spread over a
number of working semvoms some of which
were short owing to early rains and sustmned
prolonged floods, There was a  great labouwr
untest since 1969, both ia contractors’ organs-
sations as well a1 in departmental work,
affecting the pace of work, Notwithstanding
the above, more than 802, of the work of the
Foeder Canal has been done and the balance
is expected 0 be completed by December,
1978, we hope to Jet down the Ganga water
through the canal carly in 1974,

Regarding the discharge of adequate
quantum of Ganga water thraugh the Feeder
Canal into river Hooghly, a statement is lad
on the Table of the Housc.

Statement . Rarakka Profect and Port of Caleutta
Nuosstrry yor Heapwarens Frow

1. The Port of Calcutta bs sicuated on the
Lower Hooghly at a dstance of 126 miles from
the sea. The navigation conditions of the
Lower Hoaghly arc progressively deterforating
and many famous eagineers have been think-
ing of how best to check thia tendency. Sir
Ardur Cotton suggested, s oentury and a
hall back, thd construction of » barrage
on Cangs &t Rajmshal. Twenty years back,
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Government of India constituted & Commitiée
under the Chairmnanship of Shri Man Singh
to examine mattery reiating to the improve-
ment of headwater supply of the river
Hooghly. Later on the subject was further
studied by a number of engineers including
Dr. Hensen of Germany and is even now
being vigorously purmsued. Hydmulic model
studies bave also been employed.

2, It has been agreed that the main res-
son of deterioration is the absence of adeguate
and continpous flow in Bhagirathi due
siltation of the river at the off-take poiat
from the Ganga. It is stated that Ganga was
originally flowing till four centurics back
along Bhagirathi-Hooghly and duc to being
silted up at the mouth of Bhaghirathi, Ganga
ip now flowing through Padma, which used
to be a minor branch of the Ganga. The
flow in Bhagicathi is, therefore, confined to a
small discharge and this too for a maximum
of G0 days in a year at the time of highest
floods in Gangs.

3. The nccessity for a barrage acroms
Ganga to ensure augmentation of headwaters
has been thus aceepted and even during the
Partition of India, this fact played & large
part in fixing the boundaries between India
and the then Pakistan in this region.

4. The only question that remained was
with regard w the quantum of water that
should be let down and ity duration. Shri Man
Singh's Expert Committre Report on the
river Hooghly and the improvement of its
headwater supply submitted in October 1952,
fixed the discharge of the feeder canal from
Ganga at 20,000 cusecs {page 56 of the Report).
They observed further e

Period

January to 15th Maych —
15th March to 15th May -

15th May to 20th June -~
20th Juae to 30th June -
July to September -
October —
November

Ducember o
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be gaimaid. Larger quantities will tend
to erode the banks, bring down a heavy
charge of silt which would tend to create
difficulties in the tidal reaches, while too
little would not reinforce the ebb cur
rent in the tidal reaches to the extent
which would ¢nable it to carry back the

5. Further studies were carried out and
finally the Ganga Barrage Project Report
was prepared in 1959, The cost was estima.
ted at Ra. 56.40 crores. When the Project
came up for approval, Planning Commiwion
obeerved as under :—

“The Planning Commission had sc-
cepted the Project as being necemary for
the preservation of the Port of Calcutts
besides its other benefits, on the basis of
general consensus of technical opimon
that the scheme was technically sound,
evens in spite of the foll ssperaion of
the withdrawals in periods during Marche
May."

The Cangs Barragr Project, which wms
sanctioned by Government of India in  April
1960, took note of the various view points
with tegard to duration of head discharge
and made provision for the operation cycle
of moderated discharges at Kalna as follows :—

Preposed fce at Kalna
(Cusecs)
40,000 to 20,000
Upto 20,000 (as svaslable)
20,000 to 40,000
40,000 to 60,000

Steady risc from 60,000
upto say, 140,000 and 1o
80,000 towards the cad of
Septesaber,

80,000 1o 40,000
40,009 Yy
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It was aleo further observed that “The
suggestedd Gperational Programme, based on
the svallsbie hydrological data, will have to
be further examined and improved with the
belp of more data that will be subscquently
Collocted and will be tested at the Central
Water and Power Research Station, Poona,
for the optimum effects on the bars and cros-
sings in the Lower Hooghly.”

6. Ganga Barragr was taken up for conse
truction and the Barrage was completed by
July 1971 and has been providing ral and
road links to North Bengal since then, Most
of the work on the Feeder Canal has been
dooe and it is expected to be completed by
December 1973 and it is programmed to let
the Ganga water through Feeder Canal into
Bhagirmhi early 1n 1974¢. It may be noted
from the Operational Programme that it was
proposed to run the Feeder Canal at 40,000
cusces practically fur ten months and for two
months—mid-March to mid-May ~with lemer
dachasges. upto 20,000 cusecs.

7, In the last few years, controversy
regarding the quantum of water to be lct
down nto the Feeder Canal dunng  the Jean
months of mud-March to mid-May started.
[here are two distinct achools of thought.
Omne group of engineers fecl that even for the
two lran months, (ull ducharge of 40,000
cusecs should be allowed to flow as otherwise
the detesoration of the Port cannot be checks
ed. Another group feel that 1n the two
months the discharge 1n the Canal can be
reduced without affecung the health of the
Port. They argue that 1w view ol drainage
congastion, the need to flush Bhagwrathu head
by reveesing the flow at Jangipur and posatbn.
bty of excess bed serhiment movement going
down 1o Poit area, the flow 1n the lean
months should be reduced as envisaged mt
the time of the sanction

The best way of settling the controversy
would be to make observations on the proto-
type, that is, field olmervations.

8. Ganga carrios a4 flaw of 50,000 two
0,000 cusecs duting lean moaths of mide
March to mid-May, the quantity varying
from year to year. This water is contnibuted
mostly by Ghagra, Gandak and Kosi, as
ober rivers bave litthe discharge dunng the
lran months, Bven mais Gasgs aod Yamuns
do oot contribute projects on
thow rivers as at Hardwar, Narora and Tajo-
wala and Okhls (Delbi) developed seversl
decades ago utiliss the waters of these tribu~
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tarics. Ghagra has two tributaries, Sarda and
Karnali. Extensive irvigation has been deves
loped on Sards since [927. It was found
Inter that the Sarda system did not bave
sufficient water to supply water to ficlds. Most
of the canals were running empty and many
foreign and Indian engincers and sconomists
observed that the Sarda system required rein-
forcement. Therefore, a scheme was sanctioned
in 1968 which supplies water from the other
tributary of the same river, and the project was
pamed as Sarda ‘Assist’, No new canal system
in to be comstructed but only a feeder canal to
supply water to the various canals constructed
several docades ago.

On Gandak, a3 a result of several repre-
sentations and investigations, an irrigation
project ‘Gandak Project” was approved in
principle 1 1958 t0 provide irrigation n
Bihar, Nepal and U. P, und is under cons-
truction.

Similarly on Kosi, an irngation project
was sanctioned in 1956 to irngate 15 lakh of
scres on Eastern Canal This is besides
Western Kon Canal, which way under discus-
sion with Nepal all along and undertaken
only recently,

As other tributaries of Ganga do not
contribute much w Ganga flow 1 lean
months of mid-March to gud-May, develop-
ment of irrigation projocts on these wall not
have any impact on the flow in Ganga dunng
the two months. These projects emsentially
supply water during KAerif scason and during
rabi scason where stored waters are avaidable.

Thus, it is to be noted that prioe to soce
tion of Farakka Barrage Project, some pro-
jects were approved to supply irrigation
waters during the lean months. As these
projects have not yet come nto full use, the
flow in lean months in Canga & pot yet
affected.

9. Having regard to the doubts expremed
by some people, Government of Indis wish to
veiterate that Calcutta Port will not be allow-
od 1o deteriorate and all the modera techais
ques of adequate supply of headwater dis-
charge, and oplimum dredging of tidal prism,
whete necessary, river training weasures eote.,
will be fully utilbed to cmmure the health of
the great Port of Calcutta.

10, A start 0n the extensive collection of
prototype data has 0 be made from the come
ssmcsnent of vext your (1973) and thiy witl
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centinue for a further period of ten year.
These pertain to the river Bhagirathi, tidal
reach above Calcutta, and reach from Cal
cutta to Mayapur and theriver beyaad.
These observations will include, taking crom
sections at frequent intervals, discharge mes~
surements, hydrographic survey of the river
throughout the year, analysia of bed load
samples, collection of tidal data, velocity and
silt charge observations, salinity obeervations,
daily depths on bars and cromings, shifting
of navigation tracks, dredging data and inves-
tigations with sand trap across the river near
Calcutta for the amessment of ssdiment trans-
port. These will be organised by a study
team under the auspices of the Mimutry of
Shipping and Transpart, who will co-ordinate
the works of various agencies like the Cal-
cutta Port Commissioners, Central Water and
Power Rescarch Station at  Khadakvasla, etc,
State of West Bengal will alwo participate in
this.

1. Results of model tests in Central
Water and Power Research Station at Poona
show that the discharges given in the original
report of 1959 are found to be satisfactory
but the model tests by the Calcutta Port
Commissioners indicated the requirements of
higher discharges at 40,000 cusecs during
lean months. Due to difficulties of simulation,
model tests, specially for large rivers, have
seriows limitations in giving any precise quane
titative answers to problerns and can, at best,
be indicative. It is dufficult to quantify precisely
at this stage as to what is the ducharge re.
quh'dtomoutm needs of Calcutta Port.
The exact reguirements of water are best
determined by observations on the prototype
josclf. Itis, thercfore, decided to adopt the
following procedurc for operation of the
Farakka Project :

{a}) For five years after water ks let down
into the Feeder Canal, the Feeder Canal will
carry the full discharge of 40,000 cusecs
throughout the year including lean months.

{b) The nccomary discharge for cfficient
functioning of Calcutta Port by continuing
the improvement as a consequence of (a)
will be determined by the team menationed
in para 10 by observing the effects during the
first five years and subsequent two years when
the discharges will be varied.

{c) Simultancouly with the above, trench
dredging will be carried out above Howrah
beidge in varying degrem, 20 that the afores
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said Study Team ecan observe its effect on
tidal prism and check any heavy movement
of bed sodiment on to the port area. The
deedged material may be used for raclamation
work for which schemes would be submitted
by West Bengal Government later on.

(d) ARer the period of soven years, the
entire position will be reviewed in the light
of reports and observations of the aforetaid
Study Team.

12. In conclusion, it may be stated that
the Government of India fully recognise the
importance of maintaining the navigability of
the Hooghly for the preservation of the Cale
cutta Port as anc of the topmost Indian Ports
and will take all necemary steps to ctisure the
same,

It is to be noted that the interest of up-
stream irrigation projects will also be fully

safeguarded,

Finally, it may be stated that legitimate
interests of Bangla Desh will be kept in view
and no arrangement made by us will adverse-
fy affoct these interests.

SHRI SAMAR GUHA : Thr hon
Minister for wrigation and power is reputed
to be very vocal and makes Jongish statcments
be makes & longish reply to & small question.
1 am cxwremely astonished as to what has
happened to him today. He is not reading
out the statement humselfl and u taking
shelter under the youngrr one. 1 do not want
hm to do 1it,

This statement of the Minister is a narre
ation of history. Narration of hustory, ina
way thatis abo a dutortion of facw, suppre-
wmion of facts, evanon of facts. He has cosve-
mently chosen certain  reports of certain
experts but he has convemsently excluded the
reports of certain iatrrnatiosal experts and
those cxperts who were directly coonocted
with it and whose srvices were comunisionod
by the Goverament of India, 1 want to know
why the Minister has chosen to quote extene
sively from Man Singh's reports, and not from
Dr. Haosen's report, But there arc reports
of Dr. Hansen, Dr. Dronkard and alss by
Dr. Jogickar and sleo there is the report of
Mr. A, G, Mitra, Chairman of the Technionl
Compditice of Farakks, What sbout st ?
1 wanted to use & strong word bait 1 wiase o
desist from doing that,

Jaa way behm m-nwmﬁ



The international experts whoase scrvices
were commisvioned for this purpose have
ubo submitted their report. Instead of making
such a long statement, it would have been
better f the Minister would have come
straightaway to the last page and tell ws
what actually he wanted to do

Onc more submusson I want to make.
Before coming ta that I want to draw your
atteniwon  to one thing An wumproson u
beryg surreptivously tried to be created as if
the problein of the Calcutta port 1 the pro-
blem of the State of Went Beogal. No, 8ur,
it 1 not a problem of the State, If you
recollect, Sir, the stawment of Paodit
Jawaharlal Nebhru on the fioor of this House,
also smd that the task of the preservation of
the port of Calcutta is & great natsonal task.
It is not & State matter. But if you still say
30, I would oot call it ‘anti-national’, but 1
will call it an a-national or npon-natiosal
poser. The Calcutta port u almost facing the
drath pangs and it » 4 naticoal lwue. Why
11t a natonal maue 7 Caleutta port was the
Limt port among the major ports of Indua
wion lndia becamme free. Now, in handhng
tiathic, the position of Calcutta port is rele-
gated to the fourth position. Sir, out of 365
days, ships of 26ft, draft cannot enter for
mure than 68 days. For the last 10 years,
every year Re. 30 erores is spent for dredging
purpase, foe fiting up the gaps of the deficit
budget of the Caloutta Port and for paying
the capital invested for Farakka Bareage
Pryect, Problem facing Calcutta Port is a
nanonal problem. It is still a national port.
It aill handies ﬂzofw exports and 31%
of our imports. It ewrus omesthird of owr
It haadies the meritime
afic of whole of Reern Indla, ahemcly of
Tnpurs,  Nuguined, Asem,  Anssachal
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Pradesh, Bibhar, Orima, Eastern UP, and
West Bengal, It aleo handles the maritime
traflic of Nepsl, Bhutan and Sikkim, There-
fore, Sir, can it be called a State peobiem ?
Calcutta port is some’ kind of an “Econowmic
Grid" for sustaining the economy of the
eastern region of our country.

We should Jook at it from a national

problem. It is not a State problem.

itis nm-pl.ge statement that the

has given. It will take some
me todahamemypoinn. I now
the question. For five years, what
will be done ? 40,000 cusecs of water will
bcdiwhupdtutbefeedﬂm:ldaﬂuglﬂthe
monthe. Then for 2 years variable quantums
of water will the given. Then, after that,
there will be a pmtnlvpc study regarding the

EE§
3!‘3

prototype study like this. In the first
instance, you say; 40,000 cusecs of water will
be given. Then you say, variable quantum
of water will be given for 2 years. May I
know under what reasoning you have come
to this concdusion ? How do you come to the
conclusion that it will be vaciable ? Itis

in the bed of the Hooghly
estuary will be made on the basia of the
Mnu of the hydmiulic study, Now, how

you determine as to what will be the
mrr quantum of Ganga water ? How
would yout know what its effect would be ?
What is the basis on which you can determine
all these things ? How can you my, this
40,000 cusecs will be for five years and then
varishle quantum for two years ! How can
you malke the quantity variable 7 What Is the
basis for these things ? What i the data ?
What is the statistica ?

It b stated that it will take 10 years for o
prototype study of the movement of the sanda
of the bed amd the wagarics of the Hooghly
river. Without having some data or some
siatistio how can you come (o any such
cunclusion ?

We know 20 many schemes sbout the
wee of the watfinte water ia the Upper Qe
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getic Region. Is it not & fact that the G. 8.
I bas made some claborate bydrological
study of this region 7 Have they not pointed
out certain things regarding the uswe of the
underground water in the northern region ?
Did they not say that the overwuse of the
surface water may lead to the massive alkali
infestation as in the Thar region of Pakistan,
24 afso already manifest in Etawah and in
the Upper Gangetic region ? Will not overuse
of this surface water make alkali infestation
possible and make large arcas of cultivable
land n the upper regrons ummable ? Why
do you not make use of the hydvological
data ? Why do you use the surface water,
when under-ground water can be used by
means of tube-wells, and open wells system ?
If this is done, there will be two thinge which
will happen. Firstly, it can protect the area
from the possble massive afkali tnfestation of
culmvable land. S:condly, it will belp to
comwerve the Ganga water for keeping the
flow between Allahabad and Patna and alvo
for discharge of Ganga watur for the Farakka
feeder canal,

Now, I shall conclude by puttng a few
pomnted quostions. I want to know from the
hon. Mintster (a) whether 40,000 cusces of
water will be ensueed for ten  years by whach
tume the prototype studics on the effect of such
water dicharge will be completed and the
findings assessed and the stansiics assemerd  for
freah determination of quantum of water (b)
whether a  high-powered  agency wall be
dormed to ensure discharge of 40,000 cusecs of
water throughout the year as indicated by
the hon Minister, (¢) whether a scirnufic
study will be made about the possibility of using
underground water or ground waters snce a
study was made by the Geological Survey of
India to find out alternative sources of water
for wngatvon purposes and alsu to save the
Upper Gangetic region  from  alkal: infesta-
tion sand thus conserve the water ultunatcly
for flmhlung out the lower region of the
Hooghly, and whether a task cell will be act
up to tackle all the problems hke the deficienry
in the earth excavation ecquipment of the
barragc and also the dilatory tactics of the
feeder canal contractor as alw the labour
trouble there 7 The timoschedile for the
completion was 1970, but I fear that it may
not be complrted even by 1973, because it
will be humanly mmpomible o encavate
35 crores .t of earth at the rate of 18 croves
R, por year ; because of the deficiency in
equipment, the contractor shall ot be able s
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do more than 12 crores ¢ i, per year. Theres
fove, canal work may not be completed before
1975, unless Government take it up seriously
and form a separate cell and tackle the whole
problem on an emergency basis.

THE MINISTER OF IRRIGATION
AND POWER (DR K. L RAQ): I would
like to submit that most of the points that
th- hon Member has mentioned were all
conpdered very carcfully, I would like to
submit that the statement contsins a very
clear indicatinn of the water that will be let
down and the period for which it will be let
down I mp very pretty certan that the
experunent that we are going to do  will
leave us very valuable lessons Govermment
bave amuced the IHouw o the last para of
the statement that the proservation of the
port of Calcutta u the major objective of the
Government of India, and they will do all in
their power to save this port which 13 & sery
valuable one and which is one of the topmost
ports of our country 1 hid nit follow the
other points that the hon Member made,
But 1n regard to ground water, [ would like
to submit that we koow that the Ganga bastn
has got the bewt underground water in the
wholr world, and wr are explostng it fully
Already, there are 15,070 tube-wells and we
shall have to exphut more and more tine
ground watee This ts ane of the alternatives
that we are thinking  For, after all, the whole
trouble 1 in the lean months when the  dis
charge of water is very little and it 19 nol very
much compared with the water that the river
carrws, which would be 400 muthan acre.feet;
so, all thus trouble i dur to about 2 malhon
acre-fret. Therefore, we are already thunking
of vanous alternatives  One of the alteroauves
beng thought of 13 the explottation of grouad
water in the Gangetic bann

Then, the hon. Member has saud that it
cannot b completed by 1979 bt 1t will be
completed only by 1973, I do not know an
what bams he has saud . Contracton and
department tugethber are doung about 1B croces
c.ft. every year. The balapce of work s
about 26 crores c.ft  What actually bappened
in tlwe past was this. The statement contains
very clearly the teasome for the deluy shat bas
been there. One resson is that i 1971 we
could not do much because the Gangs had
sustaincd floods, and, therefore, the working
season was very small and thet was why sely
half the work could be dome. We oxpect that
diring this yess it will be posible for uw 90



hvc:he&luw-kin;m md we. expect
over 20 crores c.ft. to be cleated in the work-
ing season, and: afier the working season .ia
over, aniother 6 crores c.fu. 30 that . the whole
canal will be completed. We hope that unless
somethiog adverse accury, it will be pomible
to complete it, We have gone over this
matter very carefully, namely the question of
trying to complets it, and we hope that it
will be possible to complete it by Decem-
ber, 1973 and we could let down in the
feader canal carly in 1974,

SHRI SAMAR GUHA : My other ques-
tivns have not been answered. Hon'ble Minis-
ter has not indieated how 40,000 cusecs of
water will be ensured for ten years, breause
he has said that it would ke ten years to
make the prowtype studics and then the
position would be re-cxamined,

DR, K. L. RAO: I have already ex-
plained very clearly iu the statement that the
period is not ten years, bul scven years. lo

the firm five ycars we will let down about
40,000 cusecs.

SHRI SAMAR GUHA: Tea years is
for making a study and fresh determination of
the gquantum of water that wilf Le discharged.

DR. K. 1., RAO: We thought seven
years would Le suflicicot, In five yeacs, we
will be able to know the effect of it. There
are both advenye effects and alw favourable
cflcets, It is not as if we are ketting down
H),000 cuscca in the entire seven year period.
We have a I of training work to do. We
are going to do the cxperiment in seven years.
By that time wr will have a sufficient indica-
tion asta what should be done.

I have wbmitted aiready that the preserva-
tion of the Calcutta port is a most important
objective of QGovernment. They will ensure
that this will ‘he achieved.

SHRI B, K. DASCHOWDHURY (Cooch-
Hehar)': In the oourse of his long statement
in reply to the call attention, the hon. Minis-
ter has, [ ovmt say at the outset, in parsgraph
Il given us to & certain extent temoporary

relief,

fmnaf&c(hlmwmdmﬂnhohdpw
0 preserve the whole  national intercst. For
this, thanks arc due.to the timely intervention
of our reapected leader, the Prime Minister,
and also .the able Judmhip of the Chief
Minister of West Bengul who in future years
may be . mﬁc of mdua
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Bengal. Unfortunately, the hon, Minister bas
failed to mention in his statement the discus-
sions he has bad with the Chief Minister of
West Bengal along with his Cabinet colieague,
the Minister of Irrigation of West Bengal,
sod alio with the Primc Minister. The im-
pression bas been created that he scems to be 30
mouch sympathetic to the cause of Bengal and
eastern India and also the Calcutta Port. But
in giviog out this impression, the hon. Minis-
ter has drafied the statement in such a way
that it is nothing but au attempt to hoodwink
the people. If I were 1o go into details, it
would take a long time and I would not be in
a position to conclude within the short span
of time available to me.

The bon. Minister has referred to the Man
Singh Committec Report of 1952, He has
also quoted from it. May I ask simultancously
this question. Even after the 1952 recom-
mendations of the Man Singh Committes, was
not the project for the preservation of
Calcutta Port discussed and financial sanction
accorded to it? That being so, is this
reference not a deviee to hoodwink the whole
country, particularly the people of Bengal and
eastern India?

13, hre.

Sccondly, the bon. Miaister has failed in
his duty by presenting a twisted version of
what the Planning Commission has remarked
that even in spite of the full suspension of
withdrawals during the lean period, the pro-
ject is very sound and is mccepted as neccssary.
To put the matter straight, is it not a fact
that even after this clarification by the Plann-
ing Commission or whatever it s, this Parlia-
ment gave sanction in 1962 for the total
project with the idea that there must be a
discharge to the extent of 40,000 cusecs
throughout the year ? To put it shortly, I
would simply refer to the Estimates Commit-
tec’s report  prescnted  in April 1970 where it
is stated in para 1. 2

“The project afier completion will
enable the diversion of 40,000 cubic
feet per sccond of water from the
Ganga to the Bhagirathi. This, with

. the normal discharges going down the

Bhagirathi when the level of Ganga js
" high, will set right the hydraulic
balance of the bores in the Hooghly
and clnck the threat posed to the
ports. . '

In the ncllan-t;tcn report submitted by the

ninilry nthu'l’abl-dthcﬂouum
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July 1971, nothing has been challenged, 1
mean the observations referred to by the hon.
Metbers of the Estimates Committee, nothing
has been challenged, Here we find the hon.
Munister has been quoting certain conditions
here and there which give the impression that
20,000 cusecs will be enough or may be so.
In his statement he also said in pars 10 of the
statement ; a technical committee will go
through the model study and on the basis of
the report only it is to be found out what is
the required quantum of the discharge of
water to rgjuvenate and resuscitate the Cal
cutta port. I alo ask my third question.
There have been a number of Committees and
commussions ! and somc were invited even
by Dr. K. L. Rao aod they said that at
had been decided that nothing less than
40,000 cusces of water would be required to
reyjuvennte and resuscitate Calcutta port, to
make 1t alive It was contained in the expert
committec report of Dr. Hensen who put his
signature and seal in May 1957. My fourth
question : will the Munster be good enough
to put down inthe Lok Sabha the ennire
report of Dr. Hensen which he submitted to
the ministry concerned along with the experts
Dr. Dronkard and Dr, Joglekar, cxpert on
river rescarch scheme in Poona and chairman
of the special cell o the Farakka project.
A C. Mutter ? If all these things are lad on
the Table, the whole situation would have
been cleared

He brought forth argument to give the
impression that 20,000 cusecs of water would
be enuugh because certain projects taken up
in the upper reachies of the Ganga ought to
be implemented and the programme. ay it has
been, sanctioned Mention has been made
of Gandak, Kos: and Sarda projects. Will the
hon. Minuster clarify whethe r the Kosi project,
Gandak project that were sancuoned prior to
1960 ? Was it not sanctioned later on ? Will the
hoo. Minister lay down a white paper giving
all these projects, major and mwanor, 34 major
asd 170 wninor ; these have bern sanctioned
even aguinst the vehement oppostivnof the
Btate Govwrument nf West Bengal, whether it is
a fact or not ? Not only this I have every regard
for the hon, Manister, 1 have beard ; [ would
wish the hon. Ministe: to clarify thi poiat.
Even when Dr. Hontsen submiited a report
that nothing less than 30,000 cusecs would
be required for the preservation of the Cal-
cutta port, I am told that Dy, Hensen, a
hydeaulic expert, a German cxpert who was
iovited to go through all the model studics,
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was asked : could you not bring it down to
20,000 cusecs ? As a result Dr, Hensen was
so much agitated, he felt very much lnsulted
What followed ¥ Dr. Hersen refused to aceept
a lunch arranged in  his honour. He repliad @
in » country where scientist’s views are being
dishonoured in such a way for political mano~
uvres action it is better not to have lunch.
There is an imprewion. 1 do not know whe-
ther t is true or not. It is better to clarify.
I know the details which sort of lunch was
arranged. Itis true that dredging has been
going on increasing from 75 lakhs a yearto 7.5
crores. Ten times. It s true that the sanc-
tioned amount for Parakka Barrage has gonee
up by 180 per cent, as referred to by the Eat-
mates Committce, from Ri. 56 crorm o
Rs. 156 crores. As a tesult, what happened ?
The high tidal bore which was normaally belore
1947 to the extent of 2 t0 3 fert, has got s
strengthened and %o voluminous that it rises
up to 6 or 7 feet and it carries with i inflow
of watcr, but it csomot outBow because Lhe
pressure tn Hooghly 13 not very much. As days
go by, sut formation is gotegup and up It
is feared that even after this model test, after
1979 or 1989, the cusccs of Ganga water that
would be required  ta be ducharged would be
much more than 40,000,

In conclusion, I want to know along with
these six questions—they are short questions ~
will hc make a probibition order restricung
heate forward that there should be no project
with any pscudonym--people do not even
understand the names of the projects ; there
are such a large yumber of thrm, aryre than
200, big and sl projects —a0 such schemes
will be approved by tie Central Water and
Power Commision ualess it has Lecn consie
dered by this technical comauttee, ynder sec-
tion 10 of this report, Will he also comider,
4s pomted out by this Commisalon, the upper
reaches of Ganga river where the ground
waters are available in sufficient quaatities,



their sigoatures. In fact, he did not authorise
me nor did I ask for it. In the absence of the
signature, I could not refer to it.

It was a private lunch in my house, not &
public lunch Dr., Hemsen not only came to
the lunch but brought a beautiful set of
flowers. This is all due to some cock and bull
story grven by some  engineers who have bren
disrnissed,

SHRI B K. DASCHOWDHURY : Pruna
Jocie it seems there are certain  stories about
"

DR. K. L. RAO 1 There are always lot
of stories io Calcutta.

SHRI SAMAR GUHA : | srongly pro-
test against this objectionshle remark The
yuestion 1 whether  the points raised by these
ruginners merit attention or not. They arc
not wa thi House to defend therasalves and I
wrongly protest against this remark that they
have been given by dismissed enginoen,

DR, K. L RAO: I said it becaus it
was a wrong statement made by the hon.
member. It was a private  lunch, not at
Astioka Hotel or anywhere else ; it was in my
own house, I invited Dr. Hensen because he
was known to me for years. [ knew him long
hefore be came for the Calcutta port. [ had
brrn to Hanover many yean before. When
he came here, I natorally invited him for a
lunch, He came, as 1 said, with a 1ot of beau~
tful flowers. In fact 1 even said “Why do
s bring so many Sowen”.

SHRI B, K. DASCHOWDHURY : Is it
& fict that Dr, Honeen did not take cvenr a

cups of water 7 ., (inserraptions)
DR K. L RAO: The hoa. Member
“ums to have boen st that thae. ... (Ssferrgpe

ont). It I8 very unfortunase :hu: things
Minukl have M w out.

Bat the wiost hmpotent ting b this,
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Neither Dr. Hensen, nor Dronker was invited
for the second time by us. Dr. Hensen came
at the invitation of the Port Commisioners,
as also Dr, Dronker wag not called for this
project, He was asked for the outer harbour,
for the Haldia project. The Port Commise
sioners seem to have asked him this question,
They have given some information that we
have got. We have got two pages, not signed
pages, wherein they say that his opinion was
asked for and “we asgree with that*. Dr.
Hensen's first report very categorically states

of 20,000 cusces . . (intarruptions)

SHRI SAMAR GUHA : It is not correct

MR. SPEAKER : He is speaking with
out my permision. If he continucs like that,
nothuing will go on record. I do not kaow
bow to deal with this gentlemnen. He must
up any time he wants.

DR.K.L. RAO: [ want w0 avoid any
controversy. [ do not want to say anything
further cxcorpt to say on the wnigation projects
in the upper basin arca that the arca that is
irngated in the Ganga Basin conmsisting of
several States is hardly 24 per cent 1n spite of
the fact they have got the best water resour-
ces, That is why we said the up-stream
wrigation projects will be safeguarded. [hat
is what the statement says,

SHRI B K. DASCHOWDHURY : ILs it
a fact that there are 34 major irrigation.. .

MR. SPEAKER : All of you are beating
cach other in one thing, in making thes
interruptions. Already we are very late and
behind the schedule.

SHRI B. K. DASCHOWDHURY : The
West Bengal Government protested becatuse
these projects will hamper the progress of the
Farakita barrage project and the improveinent
of the Caleutta port. Is it a fact that 34
major and 170 minor irvigation projects were
sanctioned cven in the teoth of thr opposition
of the West Bengal Government without
consulting the Ganga Brahmaputra Flood
Control Commission ?

MR. SPEAKER : T think he has made
it very clear,

DR. K. L. RAO : The itrigation poten-
tial g0 far developed in the up-stream area s
very lictle. But the sanction of a large sumber
of projects there doss ot even in the least
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effect Farakke. I have made this very clear
in the statemeat,

If the Ramgungs project is taken up, it
docs not contribute at all in any way for the
two lean months, The only concerned vivers
are Gagra, Gandak and Kosi. Everything i
contained in that statement,

DR. RANEN SEN (Barasat) ¢t On the 31st
of March this year Dr. Rao placed a state-
ment on the Table of both Houses, the con-
tents of which we find on page 3 of the state-
ment. Here he has stated in short that it
is neither desirable, nor possible, to give more
than 20,000 cusecs of water for the river
Bhagirathi. Today he makes the statement
we saw also in the newspapers his agreement
with Shri Siddhartha Shankar Ray—that
40,000 cusocs will be available throughout the
year for the river Bhagirathi. I do not know
whether he is a magician or not. When he
made the statement that 20,000 cusecs will be
needed and will be supplied, and not more
than that, he knew the opinions of Dr. Hensen
Dr. Dronkhurst, Dr. Joglekar of Khadakvasla
Institute and Shri A. C. Mitra of Uttar
Pradesh, Still he made that statement. By
making that statement, one¢ purposc was
served. I do not know whether he deliberately
did it or not. Bengal was pitted against
Bihar; U, P. was pitted against Bengal.
There was no trouble between Bengal and
Bibar, no trouble between Bengal and U. P.
We are peaceful citizens lwing as good
neighbours. Only when he made that state-
ment, all these questions cropped up in Bengal,
Bibar and U. P. He is responsible for that.
He made a very serious statement.

Not only that. Even before that, on the
26th June, he made a statement in the
Calcutta Raj Bhavan he found no other place
to maks a statement—which will be offending
to the feelings of the people of Calcutta. It is
the same statement that not mare than 20,000
cusecs of water will be availablo.

Now, in this statement, he says it will be
pvallable for seven years. Before stating that
in the statement, he alpo dug up, as pointed
out by many hon, Members, the Man Singh
Gomeittee Report of 1952, After ujl these
things, a very well-known Bagineer, well-known
to Dr. Rao, Mr, Deveth Mukerjee, made a
statenent in the press that nowhere, when he
was the Geoeral Maoager of the Farakka
Barrage, there was any mention of any diffe-
vende of opinion. He is the persois who ws oxtos
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llad by Dr. Rao himeelf as one of the foremont
river Engincers that India has pepduced. He
said that nobody kaew about this thing, there
was 0o serious difference of opinion. Today,
in this statement, the hon. Minister mentions
about the Man Singh Committec Report,
¥ do not koow who was Mr. Man Singh. I
do not want to make a long statement,

I simply say that this whole thing, his
statement, is shrouded in mystery. In May
and June, be made a statement that no more
than 20,000 cusecs of water will be available.
Now, in the middle of August, he makes a
statcment that it 13 available for seven years
and then certain studies will be made.

I want to know which statement is correct,
today’s statement or the statement that he
made in this House on the 31st May this year.
Therefore, as I said, thc wholc thing is
shrouded in mystery. I am afraid, this will
lead Bengalis-Biharly fighting for water as  has
been the case with Narmada water and
Cauvery water, 1 want to kaow specifically
categanically from the hon. Minister whether
the formula that he had given carhier in this
House which is embodied in the statement on
p- 3, has been given up at least for the
coming seven years.

Secondly, I want to know the reason why
the construction of this feeder canal has been
delayed. In January, 1968, Dr. Rao will
recollect that there was a Consultative Com-
mittee meeting where he invited many of us,
I was also there, The fecder canal was being
dug in thosc days. Now he speaks of the
labour trouble. The labour trouble was much
more in Farakka Barrage than in the case of
the feeder canal. Why was it not completed
by 19717 According to him, it is to be
completed by 1973, Where is the guarantee ?
This delay in the construction of feeder
canal, according to the Farakka Barrage
authorities, is causing a loss of Rs. 6 crores
every year as interest charges. Who is going
topay 7 It is the public Exchequer. Why
should the public pay? So, I want =
guarantes from him. It is not simply saying,
“] do not find any reason why it should not
be completed.” Can he give ws a guarantee
in this Howe today that by the end of 1973,
the feader éanal will bo cosstructed and  that,
if for that purpose ary other agency i to
be et up or brought in, that will be done ?

Thirdly, I want to know about thiy investigas
tion s tha whole Parakim Barrage stheme that



DR, K. L. RAO: I did not want to
ranke any statement in the last session.
What happened was that the hon. Speaker
told me that the hon. members from West
Bengal imsisted that I should make a state~
ment. That is why I had to make a
statement.

Farakka project is a sanctioned project
approved 1 1960 by the Ministry of Shipping
and Transport to which this project belongs.
This project does not belong to the Ministry
of Irrigation and Power ; that has nothing to
do with it, neither with the power aspect nor
with the irrigation aspect. This is the project
of the Ministry of Transport and Shipping,
They asked us to do the works. The figure
that I have given has been quoted from page
56 of the sanctioned project report. The hon.
Member may sce that, I have no authority to
change it. What I gave was exactly the
amount laid down for different months in the
sanctioned project.

A lot of emotion was created. The Chief
Minister of West Bengal wanted to discuss this,
We had a lot of discusssions. We find that,
in the next five yeary, it will be posible for
us to allow 40,000 cusecs of water. Everys
thing has been covered in the statement. We
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any others that the Ministry of Transport dnd’

Shipping may comsider necemary. That is

why they have said, ‘etc.’. The investigation

will be done by them.

The other question was about the delay.
1 am surprised the hon. Member is asking
this question. It is one of the moat difficult
projects in the world. The canal’s width is
far greater than the width of the Sues Canal ;
its width is 490 ft. as against the width of the
Suez Canal of 200 R. It has got 80 many
engineering difficulties, Moreover, this project
way started in 1965, The canal was construc-
ted quite remarkably. We are going to do it
in eight years, The hon. members may
recall that the Rajasthan Canal has been
going on for the last 15 years and yet, we
are no where near completion, This project
involves a large amount of work. (Interruption)
The reasons for the delay have been given.
In 1971 there were heavy floods. The whole
area was flooded. The working scason was
little. One of the most important reasons is
labour unrest in 1969. The hon. Member
reforred to Mr, Debesh Mukherjes who was
my friend though he differs from me now.
The General Manager told me—he complained
very hitterly about this unrest—, ‘Dr. Rao, my
driver drives the car at a speed of five kilometres
per hour ; I want to get down and walk, but
be does not allow me to walk ; what is this
trouble. He was the General Manager in
1969, I did not want to quote all these
things, The hon. members must know that
I have the privilege of being associated with
this project for long ; perhaps nobody else,
no other engineer, has been so long amociated
with this as I have been. [ have been associa-
ted right from the beginning, right from the
fist step-when it was investigated and what
has to be done and so on, as early as 1955,
It will be one of my privileges to see that this
project functions and objectively works in the
way we wanted it, No engineer in thiy world
would say that once the project is designed
and constructed, he will not see the fruits
thereof. Therdfore, the hon. Members are
unnecessarily attributing motives.

The situation is difficult. Therc are three
pomibilities, It i wll given in the report.
Also T want to il the hon. Members that the

of the country do not lie in putting

one against the other or one project

sguinst the other. We are not intefested in
:M Iw’m:hﬁﬁ

country. I want to very

dienrly Wil weo tcs take irrigation potentisl
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from 2496 as early as powsibis,
ten yemrs, After all, the problem is
ess, It is of an intricate nature, we
able to find a solution. We will be
achieve all the three objectives that
been mentioned in the last page of this

!iégrﬂ
ssigg

E

SHRI B. K. DASCHOWDHURY : I want
% make one thing clear.

Nobody desires that there should not
be any development projections. All the
development projections should be there,

off wrewsd T (¥Rf1) AT
7y wéfafra § fir sawer aomg R
AW &7 OF A qgAp w4 § | Ew
ferrg FFTTfr ot 2o & qEiAw o
fawrg @ frdc T AT ET &
ForraT ¥ I AW A fagre & amel
oAy w10 FX §, IAET oNfwwr wv oA
qrew waser & frwre ax Pl g
A wEFAT &1 faFg € W,
AITZ B AT AT IJAF AROME 9T
Ifaa arm § o A Femr mgr ) QY
feafr % % ag ot wrgan g, & €=
qat ¥ oq ¥ fF .

1 @1 g8 T ®w gv ft qff
qiffer™ I 9EN 9T, o Ay wivwaAT W
o war & Iae grereey sy A
W wEw ¥ wrf g §, fedr weIC
®T qTAT § gAY Y 7roAT A qfemver ¥,
ot frdft awre Y W sy 7 afe
8, SragEan , ot IEd X EFA ¥ fad
§OFIT X W7 Q9TY o aF Gyer § av
T RFAANTGE?

2. g@U g ag § T g awnw
% ug wee w9 ¥ e fegr war @ fe
wls o waa & Y 9o Rw dx
fgre % oy sopre oy ot Y aefr
adft, e ag de farw T H
o ofr | o gg feafy el wc o o
o T AT . wr ¥ ot
o ? Paw AT g SN am
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st 3ot & ar wi A wror
ar @ § 7 Y T o€ awr oo @y
torgwr g ?

3. %y ¥ & ag ot wigwr
o g Ferd e swaw @
afy §, ar N oW axw w7 agwe §, A%
araE wE® fr qraie aeh ot daga
e ol ¥ waw A fe
I Ffadgr mee o P g, g
oy, fagafs § o ar W it }
wT 1973 & ¥ qF Ig 77 YT AW
AW €@ WF w1 fawarg wvse @i F
wWEA R AT wigy & 7

¥ ot qarer § AT § orarw wrgm

DR. K. L. RAO : With regard to Bangla
Desh, it bas been made clear in the statement
that the legitimate interests of Bangia Desh
will be taken into account and I am pretty
certain that the great ncighbouring country
of Bangla Desh and ourselves will be able to
sort out the various problems connected with
this.

With regard to the other question, about
delay, I have alrcady made it clear,
I am not expecting any more delay
in this project. There may be delays in the
completion, by one or two months, but that
is nothing. In a big and magnificent project
like this, the like of which has not been done
anywhere cise in the world, nature plays a
large part. Nature could have ecasily obstruc-
ted us more but we are prepared for many
more difficultics. We saved Rs. 10 crores
because of nature’s gift. We have been able
to do the work in about 8 years. ‘This took
us from 1963 to 1971, thatis, 8 years. We
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DR. K. L. RAO t I can assure the hon.
Merber this. If there it no  labour problem,
# will be comipleted by 1973,

SHRI 8. M. BANERJEE : Lakhs of
workers of U. P, and Bihar are there..

MR. SPEAKER : You have one leg in
Beogal and another leg in U.P.

SHRI 8. M. BANERJEE : I am proud
of U, P. They have clected a Bengaice, They
dre not parochial. I know that lakhs of
people from U. P. and Bihar have gone to
Bengal in scarch of jobs, We want that alt
the industries in Bengal, especially Calcutta
port, must be restored to their normal con-
dition. Every lady used to sing : g g awray
AW, AM TR & TRV It was sung by
every girl. Because, people used to go to Bengal
Desh,

In his statement the hon, Minister has
assurcd the people of U, P. and Bihar that
there will be no shortage of water in U. P.
and Bihar for the khanf scason. We are told
that the subesoil water can be tapped for
irrigation in the Gangetic valley. Previowly,
Dr, Rao used to say that attempts will be made
to have Ganga-Brahmaputra project. Now he
says attempts will be made for Ganga-Cauvery
project I don’t know why this diversion has
come about., He is an engincer, I am not.
In case the Ganga-Brahmaputra canal has
come about, it would have benefited practi-
cally most of these States, especially those States
which were suffering because of the power
shortage and water shortage. About Gandak
project it has been stated that this will bene-
fit Bihar, Nepal, UP. etc. Ths is under
construction since 1958, In view of the con-
troversy over Gangetic water from Farrakks,
I wish to submit that all these controversics
must stop. 40,000 cusecs of water to be sup-

among the people of UP., Bihar and Bengal.
Mr. Dmachowdhury congratulated Chief
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and Bihar so that all disputes might be sste-
Jed by mutual consuliations then and there
and the people of Bengal would not have to
isue & statement agaimst U. P. We could
include all the three chief Ministers in the
coutrol board ? And alo Members of Par-
liament and experts from all the throe Btates
to resoive any dispute which may arise in
future. I would like to know whether such a
central board or control hoard is likely to be
established.,

I would also like to know why the Ganga~
Brahmaputra canal bas been given up im
favour of the Ganga-Cauvery link. What is
good in the Cauvery which is not there in
the Brahmaputra ? I have seen all the rivers,
but I do not know their virtues and vices. So,
I would like to know from the hon. Minuter
why the Ganga-Brahmaputra canal has been
given up.

DR, K. L. RAO : The Ganga-Brahma-
putra canal is very much in our mind.
Actually, it is one of the projects which we
think is all very vital, but so far we have not
comeout with execution, because we have to
clear the problems of the Bangla Desh region
through which the canal passes.

SHRI S. M. BANERJEE : Now, that is
possible.

DR. K. L RAO : For cbvious rcasons
we cannot make any statement about it like
that. I am sure hon. Members will find that
in all our statements, we have ocaly used the
phrase diversions from the ncighbouriag basins.
The Ganga basin has got to be and may be
assisted in some respects by division from
neighbouring basing,” That is the statement
that hon, Members will find all along. The
neighbouring basin is the Brahmaputra basin.
I would sobmit omce again that the Ganga-
Cauvery will be greatly asisted and would
become grestly valuable by the diversion
from the Bahmaputra. In fact, it is in thre
iaterests of the Ganga~Cauvery link that the
Brahmaputra link must come. I do not want
to expatiate on it and go too much into this
subject, becaume I domot want to go into
further details at this stage, sinde we have
not yet cleared it with the great country,
Bangia Desh, many other details and 50 on; we
have not even discussed it. So, I would leave
it ut that.

I want to sssure the hon. Member
we want M mmoﬂyﬁe

that
two
sivers, it our obfcot is, and in et
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is the modern technigue throughent the whalé
world, and in Fact, the best techemique for
India or the next decade or the next sentury
will be to link up The waters so that the sivers
with surplus water could be linked up with
rivers with less water which supply deficit
arcas and thus there could be exchange of
avater from one river to the other, This is the
main thing, The Brahmaputra s one river
whose waters are not uscd at all.  Practically
no water from that river is used. So, it will
be a great source of water for us. It will be,
therefore, our endeavour to use its waters,
Almost all the modern techniques will be used
and will be pressed into service to see that
we are able to use the waters of the Brahma-
putra to the maximum extent for the service
of India.

The hon, Member had suggested the set-
ting up of a control board. There are alrecady
the zonal councils at which these are discus-
sed. Any way, the hon. Member's %
is a very good suggestion, since Wm
belongs to one zonal council and U.P.
belongs to another, So, we can create a body

where the whole Ganga basin could be re-
presented. We shall comider this suggestion.

13.39 hrs.

RE. PRESENTATION OF TAMRA-PAT-
RAS TO FREEDOM-FIGHTERS

MR. SPEAKER : Now we shall take up
the next item of business.

SHRI N. SREEKANTAN NAIR
(Quilon) ; I seck your permiission to raise an
important matter, and I have already written
to you also seeking your permission to ralse
the question about the Tamrs-patras which
have been presented to the freedom-fighters.
Tamraspatras have been presented to those
poople who have never seen the imside of
& prigon. 1 want to raise this guestion, beoa~
wie as you would agree, it 1s a -question of
natiopal impostance. It is an insult so the
frescomefighters on the onc side tlm:hen
Tamra-patras should have been given to pers
e who have mever been inside a prison,
and semondly it is an insult 10 the other regir
onal Innguages which bave been listed in the
Constitutios, to have the inscription uply
in Hind: and then give it

S$HRI K. MANOHARAN (Madras
M:Mw&wnwaﬁw

Re. 2. 0. 8. L

wordd on this matter P I shall conclude withs
hammm,a&anyhfmw
the isue raised by my hon. friend Shri N
Sreckantan Nair,

MR. SPEAKER : I am sorry.

SHRI K. MANOHARAN: On behalf
of my Party, we offer our felicitations to the
freedom fighters. That is one thing. The
sccond is that they bave come from all over
the country, from all the States. But the
Mmﬁvea!nthnmilinmihed only in
Hindi, which is against the Constitution, The
Constitution has recognised two languages as
official one Hindi and the other
English. Unfortunately, the freedom fighters
from Tamil Nadu, from Orissa and from
Bengal cannot read anything inscribed on it, I
think this is an indirect way of encroaching
upon the domain of the non-Hindi-speaking
arcas. The freedom fighters from these arcas
are insulted.. . (Interruptions), absolutely insulted.

MR. SPEAKER : Please sit down. There
should be no controversy over this. I had no
intimation from him about this,

SHRI K, MANOHARAN ; 1 say, this is
a calculated and cunning move to infiltrate
into the non-Hindi-speaking domain, I warn
the Hindi-speaking people that if they
systematically adopt this attitude, history will
later call them as people who are disintegrat-
ing this great country. This matter should not
be taken wery lightly. You in your wisdom
hawve already given directions to the Howe s

many times that both Hindi and English
should be used.
MR. SPEAKER: I should have had

some intimation that he wanted to raise this
matter,

SHRI K. MANOHARAN: 1 would
request you at least to convey our feclings
that if this is allowed to continue in future, I
do not know what will happen. This is my
warning.

1542 hrs,
RE. BUSINESS OF THE HOUSE

MR. SPEAKER: The call attention
motion hm already taken ome heur. Jam
mmwﬁemmmww
pepers on the Table, a formy), business, have
%0 keep sisting foc ck » Jong fimse. )



